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INTRODUCTION

In pursuance of the pracedure adopted under Rule 281 of the Rules of
Procedure and Canduct of Business for [aying the Study Tour Reports on the
Tables af both the Houses of Parliament, 1, Chairman, Committee on Public
Undertzkings have been authorised by the Committea to lay the Study Tour
Report on their behalf, jay ihe Study Tour Report of the Committee on their
discussions wilh the officials of Oil India Ltd.

2. Tha Committee held discussions with the officials at Puri on 10.7.2000.
A copy of the tour programme is annexed (Annexure-1).

3. The Commitiee considered and approved the Report at their sitting held
on 15" May, 2001.

4, Tha Cammittee wish to oxpress their thanks to Oil India Ltd for praviding
facilities during the visit of the Committee and for supplying necessary material
and nformation required in connection with the Study Tour.

8. They would also fike to place on record their sense of appreciation for
the invaluable assistance rencdered to them by the officials of the Lok Sabha

Secretariat attached to tha Commitiee.

New Delhi FROF. VIJAY KUMAR MALHOTRA
20 MAY, 2001 CHAIRMAN
8 JYAISTHA, 1923{S) COMMITTEE ON PUBLIC UNDERTAKINGS



STUDY TOUR NOTES OF THE LOMMITTEE
N PUBLIC UNDERTAKINGS

DISCUSSION WITH THE REPRESENTATIVER OF OIL INDIA LIMITED ON
10" JULY, 2000 AT FUEI

Al the outast, Ghairman, Committ=e on Pubiic Undenakinga walzomed

the representatives of Qil India Lirnited (OIL) and asked the GO, ©IL ta
introduce himsaif and his colleaguas and give a briet account of the activilies of
QIL.
2. CMD «f OIL, after introducing his colleagues, infarmed 1he Comnittes
that Qil India Linvitad (QIL) was Incerparated on 18" Fabryary, 1959 as a Joint-
sectar comnpany with two-thirda shara of Burmeh O Company (BOCY Aszam
il Company (A0C) and ane-third of Government of India for the develecpmant
and production of the discovered hydrocarban prospects of NaharkKatlye and
Moran in Assam ang ingrease the exploralion pace in Mosth-East. By &
subsaquant agramment on 27" July, 19681, Goverament of India and Burmah OQil
Gg. transformad QL to a joint venture company with equal partnarship.. On
14" Qctober, 1881,0!L became a fully owned Gavernment of india enlorgtias.

Oil India Limiled (O} is & premier National oil company, engaged In tha
buginess of Exploration, Development and produstion of cruda oll In India, The

main activities of OIL &ra -

Explaoration for Hydrocarbans
- Production of grude il and natural gas.

- Transportation of cruda oil to rafinanas,
- Supply of gas o consumers.

- Extraction and Bottling of LPG



Itz areas of aparalions were sariar confinad b ihe Morth East part <f the
ooundry, but gradually it expanded 1o the other eeraas of the courdry namely:
Orissm off-shona & on-share, Rajagthan, Saurastra Off-sheore and Ganga Valley
areas U P. and Cauvary Bas:n

I 1he year 1873, QIL waz grartad il PEL cutside the Morth-East
offshone Orese (Maharad’. Leler or. nev PELs were chiminad in Morh-Eest
Coast Ofshare (167E]. Rajasshan (1%93], Saurashsra Cffshore (79891 and
iGarge Welsy areas i P in 1590, DKL ks preserdly apesaling in Asoar &
Anmachal Pradesh, YWastern Rajasitan, Saurashira Offskare, Gujarat and
Ganga Yalley Basin, Weslem LILP.

CIL haids mosily all the miresticluce faciibas and in-rause expertise
2Nl equiprtant far caring out .ts asllvilies. For exgloration and develocmers
aclivilies, OIL hae in ~house ssismic equipmeat, driling rigs and warkowvar rigs
includineg sthar alied fechnica servicas.

QIL produces crude ol onby in 1he states of Assam gnd Armashal
Practesh. Malural gas wes also beirng pracucsa only i the same Statas 1111 vary
recerdly, whike gas groduction in Rajasihan was startad it the frst wesk ol July,
1636, (ML aleo exbracls LPG from Malural Gas at s LPS Recovery Pland at
Dukajan which was cammissicned .n 1532,

In 1he Morf-Eas, QUL trarssons be srdig orada ail baing producad by
both CIL and OMGE to the five refinaras, viz. Qinkai, Numaligarn, Guwahati,
Bongalgean Refirery ard Peirecherricals Limied (BERPL} and Barauni.

Cal Insdl Lirmit=d has baan graded as Catedony | Mini Raine Company by
ha Government of Inma. The Gowarrmerd of Indie has decides 1o grent

erhanced autoramy and desagabion of powess ta the Min-Ratna Enterprisas



subject to cartain guideiines, One of the guidelines provided that the Board of
PSEs be restructured by inducting at least three non-officiat Direciors before
the exarcise of enhanced delegation of authority. As per DPE direction, in July
1998 the Government has decided that the appointment of non-officiat part lime
directors an the Board of Mini Ratna PSE be made by the Administrative
Ministry concemed from out of a pane! recommended by the search commiiitee
constituted with the approval of ACC as per the provisions of GOl Rules 1961,
After restructuring of the Board, the Company has 1o make cartain changes in
the Articles/Memorandum of Assaciation. Once the Board of the Company is
restructured, OQIL can exercise the powers of enhanced autonomy and
delegation of meant for a Miniratna PSE.

3. Asked about the status of nomination of Non-official Directors in OIL, it
has been stated that they are appointed by the Government OfL has
forwarded list of eminent persons as desired by the Government, whase names
can be considered for this purpose.

The OIL has stated that the delegation of powers envisaged for such
Mini-Navratna companies shoukt be extended immediately to OIL. This will
enable the company to take decision Taster than at presant. The OIL do not
look for full autonomy.

4. At present OIL is facing quile a few constraints in its operation in Assam
and Rajasthan. Lack of infrastruciure development, bad road conditions,
envirpnment problems, Bandh road blockades, land acquisition proclem etc
are some of the such majer constraints in the state of Assam, and realisation of
very low price for gas being sqld in Rajasthan is predaminant conatraint in that

State. The company is unable to take advantage of opportunities coming in ils



waty in Larre af divaranicedien malnly dueta procanamss which it has 1o alkaw n
chitaining apgrovel Upta cebimat lesal, The siuadion would =ase i auloramy
evigaged in Minretng & imerediatey implemented.

L The tprpss se? fo- pradudion of cude oil, raboral gas and LPO and

a;himvement lhera aglaling! during |sat 1hrss vBare ane 88 LNCEr -

| 1eHT-38 169630 TR 200
S Tarpet Achiavement | Tarpet Achéavement | Tagel Achisvamand
) Crsde Ol Proan. | 3.05 3.054 .20 4254 3.30 a.283

| (MM

I Naurad Gwn | 16580 1872.15 1700 71343 | 1740 1729.4%

: Pradn. (MBS

| LPG Prodn,(MTy (60000 272D SE 000 S4PI0 | 52500 51,50

The margnal abertfall In 19581100 wae dus ¥ Hockeda in pne of the
recarmtly digcovenad figkd by sha wllagem in Sssam demanding consiructicn of
permanam rver probection warks requirng high financipd outgo.

s regaeds LPS produckon. shordfall duing 199%9- 2000 was doe o
thrcramesg in 1ha butana cordent of the feed gas 1o LPG.

QIL ha=s so far pocaced 112 MT of crade ol which 18 aboot 70% of

ciuda all prodwetien feoim Morth-Eset indla.
. In reply b 8 queny 't wae sipied et crede sl prodecilon ke OIL'e Teld
wigs S203 MMT during 1EHS-2000 whech wae 0.5% of ke coonly's tolal
productitn of ahout 22 MMT. npoi of anida ol duwiey b same perisd wad of
h= oder of 5% MMT Medurgl Ses production af 43 billon standard cubic maker
(EICM). By OIL Bl dute accaunts far abad 30% of 1omal Makural Gae productian
Frarn Mirthi=Ezab.

¥. The 1argsd, vie-a-via mchlevwerians wilh regard b turn oyer during 1597-

AR 1FOAASS ard 10892000 are ac nArmar



{R=. In crong)

Target Arhiewamient | & achievermanl |
190T4E 1236.68 1218.86 105 5% -
T 134727 1465.78 105.1%
10520 IEESET L IR -3

Thera has bman Impeoyeemet In the firanciel pediamanca of e

comparmy dyring ik |2zl 3 yeams. The compary racormad highest denever of

Mg, 1348 82 oo

a. The budpeded prafils afer By and aciuals for the wears 139708, 1996

839 3and 1969-2300 = as urder

(R Horors)
\ ear Bucgwted Profit [ Acksal | Sage achicvement
1 b 17247 288.84 | 147 %
120805 261.28 o6 | 103.7%
1 Pe-200) 22919 i | T75.8%

Thaswe pra e falkesdng major acibvd e of tha AL Tor 1K PRan of OIL.

fntaneffication of Explovatony and Oavekapenenl Drilling in South Bank

- Explarasry Celling In Moth Bank of Bralvraputa

- Mew ppchine far Fesding Hamaligarh Redinary

- Reverse Pumpap fram BEqraoni b Bongalpaon & Fasd dngorksd Cnxda

1o Banyaigaion Refnery ang Peiechamicats Lid.

SBn sutvey N Brahmeputra River 8ed. Adloming and Logishcally

ditfazalt Arapa

Scouting figr New Faploration Lapse



As g part of exploration and devalspment aclivities, a3 numbe of
achuities are unier way. These aciviias are based on projection of 97 plan
which indudes endesvoars te expand OIL s E&B Gusiness.

L wauld 1ake up explovation wark in 1he lgistizally difficult areas kg
Srafimaputa River Bed, Bat of Schwppan, etc in addiion {o tontinuing
exploration in the plin areas of rorh ard south Sank of Brahimapura, OIL
plans to start explorabary wark in off shore Cauvery Basin urdar NELP 95 and
oher areas unaer future HELP svers.

QIL & kaking nba the possikility of exaloratian in 1he Jaeep watsr thraugh
Joird venture QI has gshown #aterest 4o joan hards wilh ONGE for exploratian
in seeme of thair desp waler Mocks.

3. The Committee hawe been fumnisaed the folowing 3" Plan cruds ol

production: for Assam and Srunachal Pradesn

[figuras n MTOA}
L o TTegets . o 3 _
T T Y — i 5a :-“-j-'h
Y ~im
TeBeE00 | 334 BEF I
FTT o] IR I B — o
P I Ry e CE i K

10, QIL entered iMe farm-out egresmant with forgign company  viz.
Mis TOTAL-FINA France for an exploration block in the Su¥anale of Crman,

The contract was signed 0 August, 1998, AL has 20% partcipalion in the



block. Exploratory work which is already in progress. Following the comgletion
of first phase of explaration, geoscientific study is in progress to decide about
going into the secand phase.

11,  The R&D activities in Gil India Ltd. are focussed towargs advancad Geo
Chemical techniques for Hydrocarban, Basin Modeling and prospect Analysis,
Horizontal and extended reach drilling, Polymer shut off. Coal-cil Coprocessing
and also for field specific exploration, drilling, production of ¢rude oil
tansportation related problems. The expenditure incurred by the Company on
these activities is as under during the last three years :

{Rs. in l[akhs)

1997-58 1958-59 1999-2000

R&D 496.71 658 66 820.07

The achievements of R&D activiies are commensurate with the
expenditure made. The result are to be seen from the long term perspective
instead of achiavement vear by year

Asked how the R&D Departmant has been contributing in the explaration
and production activities, the Committee have bean informed that the following
technological innovationsfapplications have been successfully implemented
which immensely helped/likely to help E&P activities of QIL:

i} Sand control by high rate water pack

i} Fluid loas control in depleted reservoir-workover of wall by Xanvis

iil) Hydrocarbon Finger printing

V) Hydrocarbon  prospect evaluation by Thin-Layer and Gas

Chronotography



v) Treatment of paraffinfAshphalene depesits in tubing/near well bore

Vi) il soluble pigs for minimising flowling congealing

viij  Sand Control Using Free ard Pack

vii)  Magnetic Fluid conditioning

i¥)  In-situ water injection

xX) Coal Oil Co-processing Plant

12. Regarding Disinvestment in PSE in Petroleum Sector the Committee
have been irformed that Disinvestment would give more autonomy ta PSUs, at
the same time increase its accountabilily which would help to take faster
decisians, kaaping in view the commercial objectives and tharaby impraving its
performance. Disinvestment in Public Sector Undertakings would bring new
ideas and technology from strategic partner. Disinvestments of more than 50%
shares of Public Sector Undertakings would reduce the compliance of various
rulkes and regulations and help the Undertaking to improve its performance
through fastar decision making.

13.  The category-wise manpower strength vis-a-vis the sanctioned strength

of the Company as on 31.3.2000 is as under :

Category Sanctioned strenglh Existing strength
Execuilves 1,354 1,205 + 82 ETs
Workman 8,695 9.072

TOTAL 10,049 10277

The Commitiee desired to know how the Company could get the benefit

if the manpower of the Company s mare than what it was sanctiched as saen



that the existing sirength of the Company is 10,277 against the sanctianed
strength of 10049, |t was stated that the present level of manpower adequately
meets the requirements due to certain project aclivities becoming unviable. Tha
manpower is required to be ra-daployed at other areas of cperations The
Company did not envisage reduction in manpower and laid emphasis on skills,
up-gradation, restructuring and redeployment. in their post tour replies, the OIL
has stated thai the Manpower in excess of the sanction is primarily due to
regularisation of about 1800 contract tabourers over a period of time and there
have been no revisign of manpower sanction in workinen category to caler o
the increased activities of the company.

14.  The company, in reply to a query abaut conducting a study of manpower
efficiency at afl levels. that is from Chairman ta Watch and Ward staff, has
stated that from time to tima, OIL undertakes manpower studies with a view ta
enhance efficiency. [n a similar effort recenily, a test pliot study on "Role
gefinition' was initiated for engineering graup with a view to clarify and define
the roles of the executives for improving efficiency. The recammendalions of
Test Pilot study are being implemented and depending upon the outcoms of
such study the Oli. will extend this exercise to other levels/areas after suitable
modificationfamendments.

About introduction af Voluntary Retirement Scheme in the Company it
was stated that OIL Board has ravised the VR scheme applicable to the
employees of the Company and has approved VR benefits as per DOP's .M.
dated 5™ May, 2000. The introduction of the VRS is primarily to reduce the

overall strength of the Company.



id

Agkad about the average oulput of each product par employes and how
did it &ﬁpar& with the figures for the entire industry, the Company has
fumished the foliowing figures
ONGC (ERBC oniy)

Productian of Cruds Ll =20 183
1 onnes/annumieniployes)

Praduelcs af Meturml Gas Q.17 D.045
(MMECH annumserpkeyas]

Sinca all E&P actuals of OIL ase mainly compared to the Assam &

Arynachal Pradesh, the comparison has been made with only ERBC of ONGC.

16, The Comrmikee hava been wiformad thal Jil Indsa Limited kad entensd

inlo following Joint Ventures with private/international organisations till now:-

i Jy with MUs. Hindusian O3 Exporasicn Lid. [HOES] ¢80% interest. M.
General Fibra Deaers Pvtlid, GFOL, hoding 10% and 2IL holding
10% irderest far hydrocarmor  exploratkan in Assamvannachal blosck
AP OM-841

{ii) JV with M/s. Essar Qil Lig, having QlL's 3% caried imerest aftar
commercial discovery for Exploration Block in Rajasthan RJ-ON-84/4
arnd R3-CN-BIVE

()  JV with M.s, Reliance Industries having OlL's carmed interest of 30%
after commercial discovery for exploralion in Saurastra Exploration Block
SR-05-84/1

{iv) JV with M.s, Geo-petral international incorporated of France (25%,
Geoenpro Petroleum Lid., {10%), Enpro India Ltd. {25%) and OIL (40%)

for Development of Kharsang Field in Arunachal Pradesh.
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168. In reply to a question about the new technelogies acopted by the
Company in E&P area, the Committe= have been Informed that QIL
underakes modernisation activities 85 @ continupus ongoing pracass.  Theds
are mainly three areas/divisions in its operations where state of the an
tochraology neaded to be inroduced. They ae Ges Science, Dailling and
Producticn.  The plan for adoption of such technology has already been
formulated which is under process of implementation. The Committee have

bean infarmed the following new technelogies which are under consideration in

this regard.
Sass
40 saeigmic survey for improved hydrocarbon recovery.
Crilling
Slim hold grilling to cutdown finding cost
Eroduction
Micrgbial enhanced bpi recovery to anhance prducibiite  of
residualienysy ol
Linear Kinabc cell for paraffa condrsd o prevent paredfin deposillon.
17, Asked wher strategy haz baan forruladed by the Comgary o be
internationally competitivefto reach international standards, the committee have
been informed the folowing strategy is being formuiated in this regard
i} Use of state of art technology;
il Expanding its operational areas by acquiring additional block
Golh in India and averseas;

iii] Diversification in the related industry.



12

Asked about the steps taken by tha Company to face competition with
private as wall as multinational companies [t h33 baan sialed Hhat 'ha
patroleum industry is going through a drastic change which is marked by
dismantling and progressive shift of the administrative price mechanism to the
frae rrarket and ofienimg wa of e E&P aactar allcwng entry of global players
in tha upstream secior The pefrcleumn ndeatry can ne knger éxpest 1o ramain
in ihe captfart zona.  Keeving thia In wew QIL FEe recoqnised Tie urgem need
to critically review the strategy options available to remain competitive,
maintain its growth, profitability and remain an economically viable entity in the
changing economic scenaric. Accardingly QIL has initiated the preparation of a
corporate and strategies plan  In addiion QIL is alsa loaking into the
diversification aspact. OIL is also looking inta the possibility of both horizontal
ard warlcal imsgradicn.  OIL has already taken action for acquiring 10% equity
1 the Numlaligarh Refinery. YWhara foed atock would in ary case be suppled
thraugh QOlL's pipeline from the existing oil flelda of OIL and ONGC in the north

The Company has been contemplating to have equity participation in the
proposed Mangalore Hassan Bangalare Pipeline Project of M/s. Petronet India
Lid. OIL is logking into the possibility of diversification in the power sector and
dlgas feld relaled serices.
19. In reply to a query regarding the rale of QNGC vis-a-vis OiL in
exploratory work, il has bean stated that origlnally QIL was a Joint Venture
Campany. ONGC which was formed in 1959 wae given a free hand, gien all
the States for exploratory work, while OIL was not given green signal ot of

AEaam and Arunmchal Predesh. For L st tmee, in 1578, QIL wee slkaeds b



4

in Assam in addition to continuing its exploration and production activities in the
South Bank of Rive Brahmaputa.

22. A5 regands QIL's equity participalion @ ama of the blecks ir Oman with
TOTAL, DI took the opportunity to gathar Joit venture cxperiznce with TOTAL
which is one of the oll sector giants as well as to get intermnational expasure with
regards to technology and exploration practice so that the same can be utilised
for carrying aul exploration in [ndia for the new exploralion blocks.

23.  In raphy 19 @ query slooid GIL'8 Srude oil production caet wE-d-vis 1he
price it got, axcualva of steludony duties, it has been sialed that Oil produces
orude all irem thee atates of Assain ard Arusachal Fraeash. The carment yaar's
cost of production of crude oil inclusive of depreciation, depletion and interest
and exclusive of statutory duties is Rs.1223/MT against which it receives price
of Rs.3870/MT exclusive of statutory duties

74  Asked to indicate the type of methodology is being adopted by the
company for expioration, the Commitiee have been infarmed that for camying
out the survey, OIL has two parties for 2D survey and one party for 3D survey
in North-East. In the areas autside North-East, survey work i8 carried through
contract. For geophysical/gaological survey data interpretation, OIL has a
fuill-fledged computer centre at the fieki headquarters, Duligjan, Assam having
mainfrarme computer supported by state-of-the-ar interactive workstations and
cersoral compiders rrovided 1o the user deparments. SophisEcated softwares
from the interational market have been ¢obtained for seismic data interpretation
ard resarvor engineenng simuwabor  Normally, all the interpretation work is
carried out by in-house expertise and facilities, but in regard 1o certain spscific

cases, il is done by engaging intermnationally reputed consultants aiso. Ta



facilitate interpretation of geological data, OIL has fub-fledged chemical
laboratories and a centralised R&D Centre at Duliajan.

25.  The percentage of succass ratio in the North-East region is of the order
of 75% and that in the state of Rajasthan is of the order of 556%. In 1he ather
areas (exciuding North-Eastern region and Rajasthan) QIL has not been able to
establish presence of oil inspite of drilling 22 wild cat walls.

28. Asked ta furnish the percentage of oil recovered from od fields which
were more then 40 years old, the Committee have been informed that QIL is
currently preducing crude oil from its 100 year okl Digboi oifield at the rate of
50 KLPD., The manpower reguired to produce from this field is optimum and
agditional manpower of the field is being utilised for carrying out exploration
and devela‘:}ment activities in the nearby areas, OIL presently has no plans to
retire the Digboi oilfield and in fact plans to camry out exploration in the new
zones in the region. QI is presently having three oilfields narnely Naharkabiya,
Moran and Digboi which are more than 40 years old and the combined
production of this area is about 1450 KLPD which is 13% of the total crude oil
practuction of OIL.  OIL has already recovered about 35% of the toial
recoverable reserves and 30% of in-place reserves of the area.

27. In reply to a query about loss incurred due to bandhs, atrike etc. the
Committee have been informed that almost every year QIL is incuiring crude
oil production loss due to environmental problems lke bandhs, blockadeas,
miscreant activities, etc. The 1088 in crude oil produdtion during the Jast three

years is as under -



1497-08 - Q.03 MMT

19963k Comt 0.05 MBT

1992000 - Q.05 MMT
28. Asked why Bay Exploradlen Project Crissa was behind schadule, the
Cammitiee hawve been irfermed tet GIL does not possess any PEL in Qrissa.
Mast af the offshore blocks kave paen awarded during the lasi round of NELF
biading b waricus comgpanies. L locked mio 1he data of an bBnd Suttack
destrealon area once ajain. At present tis cnekare black is bhaing planned 1o
be offersd urder seccnd romnd of MELP. QIL drilled 11 wells in all prable
structures in the o shore area of Mahanad basin and nort east coast
ofshore. &l wels had nod given any results QIL decded to review the botal
geolgicd dats. Afer reewing 1he gata, CIL igendified Few drillable s'ractures
and desided o dril & deap wall. That could also niot be drlled because of
limiled {ime pemnitied by the Ministy of Deferce as t1e wed & under the
missile tesling -ange ard also due to cerain cortractual complicatiors.  Afer
furirer raview CIL decided {o start eaploration in 1be cnshore arsa of Mahanadi
basin wthin Cutiack depressor. However due oo the present Govemment
polcy, PEL was rot grarmed on naminalion aasis. This ares may be offered by
CiotobarMaovemter, 2000, OIL wil take a decsian al that paoint of Ena ko

participate in MELP



OBSERVATIONS/RECOMMENDATIONS

APPOINTMENT OF NON-OFFICIAL DIRECTORS

1. The Committee note that the Company has been graded as categoty |
Mini Ratna Company by the Governmeni and it has been decided to
grant the Company enhanced autonomy and delegation of powers as
anvisaged for Mini Ratna Companies. The Commitiee have bean
infosmed that the Board of Directors of the Company has 1o be
restructured first by inducting nen official Directors in t and then anly
enhanced autonomy and delegation nf. pawers under Mini raina
dispensation could be given to the Company. The Company has
submitted to the Government a list of eminanlt persons in this regard.
The Committee are of the view that there is an urgant need to grant
comptiete autonomy and enhanced delegalion of powers to the Company
1o enable it {o take quick decision in its business matiers in the current
competitive scenario. But that could be possible anly whan the Board of
Directers of the Company is restructured. The Committes, therefare,
desire that the Government should appoint non official directars on the
Board of the Company without further delay, so that the company can
use their status of Mini Ratna to take quick commercial decision. The
Committee also recommended that advance aclion shouki be taken to

address the question of amendment of Articles of Assaciation of the

company s0 that the restructuring work is completed at the earliest.
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TEST PILOT STUDY TO ENHANCGE EFFICIENCY

3. [ The Committee have also been informed that a Test Pilot study on Role
‘Oefinillon’ was initiated for engineering group with a view to ciarify and
define tha roles of the executives for improving efficiency. Tha
recommendations of Pilot study are being impiemented and depanding
upan the outcorme of such study, the Company will extend this exercise to
other areas. The Committee desire that the pilot study which was
conducted for engineering group should alse be done far other categories

of staff to enable the Company to enhance the efficiency of ampioyees at

various lavels,



REDEFLOYMENT OF SURPLUS STAFF FROM

THE BAY EXPFLORATION PROJECT

! 4 The Committee note that due to negligible activities in the Bay
Exploration Project, the potential of a large number of technical and other
personnel remain untapped and the company is NOW considering the quastion
of their redeplayment. The Commiltee recommend that immediate action

should be initialed in the mattar so that the capability of each employees is put

o optimum use,
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ANNEXURE ~ Il
LIST OF OFFICIALS OF OIL INDiA LTD. WHO WERE PRESENT DURING
DISCUSSION WITH THE COMMITTEE ON PUBLIC UNDERTAKINGS AT
PURI ON 10.7.2000
1. SHRI B. B. SHARMA CHAIRMAN & MANAGING DIRECTOR
2. SHRI 5. K. CHAKRABORTY DIRECTOR (FINANCE)
3. SHRI T. KATAKY BGM (OFFSHORE)
4, SHRIR. K. MOHY SR ADVISER {PR & CO-0OR)
5. SHR! S. K. SRIWWASTAVA SR GEO-TECH ADVISER
é. SHRIP. S. GOPAL SR MANAGER (FIN & ACCTS)

7. SHRI RAJEEV KUMAR SUPDTG TECHNICAL OFFICER



